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(c) if not, the likely date which the Com-
mittee would start. functioning ?

THE MINISTER OF PLANNING (SHRI
S.B. CHAVAN): (a) and (b) An Advisory
Committee for securing the development of
the Himalayan Region on systematic and
scientific lines has been constituted under
Chairmanship of Member, Planning Com-
mission. The Committee advises on matters
relating to planning for socio and economic
development of the Himalayan Region keep-
ing in view (a) the Sub-regional endowments
and the diverse agro-ecological features
as well as socio-cultural ethos and (b) the
threat to the eco-system and the urgency to
restore and conserve it. The Committee at
its first meeting held on 24th February, 1983
discussed the general problems of the region
and it was agreed to focus special attention
on programmes relating to bridge paths and
foot bridges ; drinking water, fuel and fodder,
education, energy efficiency and micro hydel

units.
(¢) Does not arise.

Issue of Licences for Manufacturing of
Colour T.V. sets.

7205. SHRI CHINTAMANI JENA :
Will the PRIME MINISTER be pleased to
state :

(a) the names of the Indian firms in public
sector and in private sector which have been
issued licences for manufacturing or assem-
bling colour T.V. sets;

(b) the number of colour T.V. sets, likely,
to be manufactured in India yearly ;

(c) whether it is a fact that the T.V. com-
ponents are to be imported, if so, the value

involved annually ; and

(d) what measures are being taken te
manufacture these components in India to
save foreign exchange ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS (SHRI
M.S. SANJEEVI RAO) : (a) So far, no firms
either in public sector or in private sector have
been issued licences for manufacture of Colour
T.V. Sets. However, some firms both in public
sector and private sector were allowed to
assemble CTV sets as a one-time ad-hoc
policy for the ASIAD' 82 period only. The

APRIL 13, 1983

Written Answers 134

names of these firms are given in Annexures-J
and IT respectively laid on the table of the
House [Placed in library, See. No. LT-
6375/83] '

(b) and (¢) As no regular manufacturing
licence have been given so far, no meaningful
estimates can be given.

(d A number of units are already
manufacturing general purpose passive and
active  components and are capable

of manufacturing such components meeting
the technical requirements of Colour T. V.
sets. The major imported element would be
the colour TV picture tube for which one
unit has already been issued a Letter of Intent.
Indigenisation of other components specific to
Colour TV sets e.g. particular types of integra-
ted circuits, will be taken up as the production
of CTV sets picks up. ;

Companies set up with foreign collaboration

7206 SHRI CHINTAMANI JENA : Will the
Minister of INDUSTRY be pleased to state :

(a) the total number of companies set up
in the country with foreign collaboration as on
31st December, 1982 and the name of the
countries with whom they have collaborated :

(b) whether any other company has applied
for establishing their concern in India during
the year 1982, if so, the name of these concerns
and the names of the countries to which they
belong ;

(c) the action taken by Government in this
regard ;

(d) whether any multinational company
has applied for the expansion of their trade or
establishing new units in India ; and

(e) if so, the name of the concerns and the
action taken by Government therecon ?

THE MINISTER OF INDUSTRY (SHRI1
NARAYAN DATT TIWARI) : (a) to (¢) No
centralised information is available about the
number of foreign collaboratiéns which have
fructified till the end of 1982. During the last
three years (i.e., 1980—1982) Government
approved 1505 foreign collaboration proposals
out of which 243 proposals involved financial
participation by foreign companies.

Lists giving details of foreign collabora jon
proposals approved by Government are js

on a quarterly basis by Indian Investmeh
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Centre as a supplyment on the Monthly News
Letter. Copies of this publication. are sent

regularly to the Parliament Library.

No fresh trading activity is allowed to be
under-taken in India by any foreign incor-
company. However,
Indian Subsidiaries of Foreign Companies have

. porated multinational

been granted 7 Letters of Intent in 1982 to set
up new industrial undertakings.
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